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SHRl SUNIL MAtTRA : The
Minister said that the Government 
of India is going to recommend to 
L ie  to advance a loan of more than 
Rs. 6 crores. May 1 know from the 
Hon. Minister whether the Govern-
ment is also recommending to the 
L ie  to offer to the Maharashtra 
Government the loan at a conces-
sional rate.

SHRI VEERENDRA PATIL : 
When it is a question of giving con-
cessional rate we can only use our 
good offices. So far as advancing 
actual loans, loan terms, interest 
rates and so on are concerned, these 
are all to be decided by the Maha-
rashtra Road Transport Corporation 
and the L.L C.

Vessels Deployed for Transportation 
of Coastal Cargo

♦270 SHRI MOHAN LAL PATEL: 
SHRI DAULATSINHJI JADEJA:

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state a statement showing :

(a) the number of vessels deploy-
ed for transportation of coastal 
cargo in the country ;

(b) what are the items which are 
being transported by coastal ship-
ping : and

(c) whether Government will con-
sider to introduce more ships to po-
pularise this traffic ?

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEE-
RENDRA PATIL) : (a), to (c). A 
statement giving the requisite infor-
mation is laid on the Table of the 
Sabha.

Statement

(a) The number of vessels inten-
ded for Coastal deployment as on 
30-6-81—56.

(b) The items of cargo which are 
being transported by the coastal ves-
sels are coal, salt, cement/clinkers, 
fertilisers, foodgrains, timber, general 
cargo and oil and petroleum pro-
ducts.

(c) The Coastal Shipping Com-
mittee, which was set up by the 
Government of India under the 
Chairmanship of Director General 
of Shipping, to prepare a Plan for 
the Eighties in respect of coastal 
shipping, has gone into the question, 
among others, of augmenting the 
Coastal fleet. The Report of the 
Committee is under examination of 
the Government.
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SHRI DAULATSINHJI JA- 
DEJA ; In the answer given to 
Part (a) of the question, t ^  Hon. 
Minister said that tiiere are* at pre-
sent 56 sailing vessels operating on 
the coast. May I know whether this 
number includes the m ech^isc4 
sailing ves^ls which also ply oh th^ 
coast, carrying coastal traffic ? * If 
the answer is yes, does it mean that 
these 56 include also the coastal 
vessels, because, to my knowledge, 
there are 15,000 sailing ves^lsin  
the country and th e ^  ^5ippp sailing^ 
vessels carry more cargo t h ^  the 
other vessels which are operating in 
our coast. May I  know from the 
Government whether' they have any 
specific' scheme for giving any extra 
allocation of funds for the acquisition 
arid purchase ‘ of sailing vessels, so 
that more coastal traffic can be car-
ried by them ?

SHRI VEERENDRA PATIL : 
Sir, I said that the number of ves-
sels intended for coastal deployment 
as on 30-6-81 is 56. That means 
only 56 vessels have been registered 
for coastal shipping with the Direc^" 
tor-General of Shipping. In  fact^ 
oi^y 26 ships are plying. I don’t 
think these 23 vessels include mecha-
nised sailing vessels because they are 
in thousands. So far as encourag-
ing mechanised sharing vessels is 
concerned, the Hon. Member knows 
the policy of the Government. We 
have to receive p ro p o ^  from the 
State Government and we a^^&nce 
funds to the State Government. 
Distribution of funds is entirely the 
lesponsibility of the State.
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SHRI E. BALANANDAN : In 
the reply given by the Minister, it 
is said that the Committee’s report 
is under consideration. Considering 
the situation prevailing in the coun- 
ti7 , coastal shipping has to be deve-
loped on a large scale to meet the 
situation. Will the Hon. Minister 
tell us within what time will this de-
cision be taken considering the ur-
gency of the situation ?

SHRI VEERENDRA PATIL : 
Sir, only a month back we re-
ceived the Report. Afterall they have 
made so many recommendations. We 
have to consult several Ministries. For 
processing it, it will take some time. 
Therefore, it will be dithcult to set 
any time limit. But I can assure the 
Hon. Member that so far as the 
Government is concerned, we are 
very eager to develop coastal ship-
ping during the 80s. 1 hat is why 
we appointed the Committee. We 
are giving our utmost consideration 
to the recommendation that we have 
received. We will process it as ea^ly 
as possible and try to implement it 
as early as possible.

Loss suffered by Ships for want 
, , of Berths at Ports

*271. SHRI ATAL BIHARi 
VAJPAYEE : Will the Minister of 
SHIPPING a n d  t r a n s p o r t  be 
pleased to state :

(a) the overall losses suffered in 
cach of the past two years due to 
waiting for berths by ships in each of 
the Indian ports; and

(b) steps taken %o far in this 
regard, their resuhs and work pro-
posed to be completed in the current 
year ?

THE MINISTER OF SHIPPING 
AND t r a n s p o r t  (SHRI 
VEERENDRA PATIL) : (a) During 
the past two years, Bombay, Calcutta 
and Madras Ports have suffered 
congestion. T he berthing delays suffer-
ed by the ships at Ports lead to levy of 
surcharge by the Conference Lines on 
liner vessels and payment of demur-
rage charges by the vessels hired on 
chartered basis. However, the infor-
mation relating to overall losses on 
account of ships waiting at various 
ports due to lack of a berth is not 
compiled at one place. Besides, it is 
difficult to quantify the precise losses 
to the economy.

(b) T o contain congestion at the 
ports and for utilising fully the avail-
able capacities at all major ports, 
the Government have been regulating 
the flow of traffic on Government 
account by planning the port of 
import/export. Besides, mid-stream 
unloading of ships has been 
encouraged.

As a long term solution, during the 
Sixth Five Year Plan, Rs. 531 crores 
have been allocated for the develop-
ment of major ports. Out of this, 
Rs. 177 crores will be spent on conti-
nuing schemes and the balance on 
the new schemes. These proposals 
include construction of general cargo 
berths at Kandla, Madras, New 
Mangalore, Paradip, i uticorin and 
Visakhapatnara. Besides, container 
handling facilities are being planned 
at Bombay, Madras and Cochin. 
The proposal of constructing a new 
Port at Nhava Sheva is under consi-
deration. As normally it takes 2 to 
3 years for completing the construct 
tion of a berth, no new berth will be 
completed during this year.

SHRI ATAL BIHARI VAJ-
PAYEE : Sir, the Hon. Minister 
has not given the figures in nutshell 
on the ground that the figures are




